GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

LOK SABHA
UNSTARRED QUESTION NO. 2298
TO BE ANSWERED ON 015" AUGUST, 2025

AYUSHMAN BHARAT CARDS
2298. SHRI AASHTIKAR PATIL NAGESH BAPURAO:
Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether it is a fact that hospitals are involved in corrupt practices in the name of
Ayushman Bharat cards;

(b) if so, the details thereof; and

(c) the action taken by the Government against such hospitals in the country including
Gujarat?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND
FAMILY WELFARE
(SHRI PRATAPRAO JADHAYV)

(a) to (c): Ayushman Bharat - Pradhan Mantri Jan Arogya Yojana (AB-PMJAY) is governed
on a zero-tolerance policy towards misuse and abuse and various steps are taken for
prevention, detection and deterrence of different kinds of irregularities that could occur in the
scheme at different stages of its implementation. A robust anti-fraud mechanism has been put
in place and National Anti-Fraud Unit (NAFU) has been set up with the primary responsibility
for prevention, detection and deterrence of misuse and abuse under AB-PMJAY.

Suitable actions including de-empanelment of 1114 hospitals, levying penalty worth Rs. 122
crore on 1504 errant hospitals and suspension of 549 hospitals have been taken against
fraudulent entities as reported by the States/UTs including Gujarat.
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